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Formation of a cell to deal with short-
ages ol life saving drugs

*803. SHRI R. P. DAS. Wili the
Minister of PETROLEUM, CHEMI-
CALS AND FERTTLIZERS be pleased
to state:

(a) whether a Cell has been formed
under his Ministry to deal with the
situation arising out of shortages in
as many as sixty life saving drugs and
formulations all over the country:

(b) if so, how does the Cell work;
and

(c) the progress made in the matter
so far, with full details?

THE MINISTER OF PETROLEUM,
CHEMIC'ALS AND FERTILIZERS
(SHRI P. C. SETHI): (a) There is a
cell in the Department of Chemicals
and Fertilizers to monitor the produc-
tion of certain selected essential bulk
drugs as well as the availability of es-
sentia] and life-saving formulations.

(b) and (c). Reports are obtained
from State Drug Controllers and Re-

APRIL 15, 1881

Written Answers 52

gional Drug Conirollers. The public
also can repert shortages. Shortages
reported are generally of specific brandg
of drug formulations. In several of
these cases, however, equivalents are
reportedly available, Whenever short-
ages are reported, the manutacturers of
the brands reported in shortage a#
well as the manufacturers of the equi-
valent products are advised to rush
supplies to the areas of shortage. In
many cases, the manufacturers of the
concerned brands or their equivalents
have responded by rushing supplies to
the area where shortages were report-
ed. There is no wide-spread shortages
of drugs. A few brands in certain re-
gions are short periodically, in most
cases, these shortages are remedied or
equivalents are made available.
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Special budget-head for funds under
Special Component Plan for Scheduled
Castes

*307. SHRI R. R. BHOLE: Wiil the
Minister of HOME AFFAIRS be pleas-
ed to state:

(a) whether the various State Deve-
lopment Departments and the Central
Ministries/Departments are being ad-
vised _to open a separate budget-head
for the funds earmarked for Scheduled
Castes under the Special Component
Plan and to make these funds non-
lapsable aud non-divertible;

(b) if so, the outline thereof; and
(e) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRI YOGENDRA MAKWANA): (a)
to (c). State Governments and rele-
vant Central Ministries have already
been advised to provide for separate
budget minor head/sub-head for the
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Specia] Component Plan for the Sche-
duled Castes. The objective is not
only to help ensure that funds for the
Special Component Plan are not easily
diverted but also to enable effective
monitoring of expenditure under the
Special Component Plan. Some State
Governments have already opened such
separate budgetary heads and some
others have initiated action to do so.
The matter has also been taken up with
Ministry of Finance, Coatroller General
of Accounts and Comptroller and Audi.
tor General of India.

Offer of technology by foreigm flrms
for manufaciure of elecironic chips

*809. SHRI JANARDHANA POO-
JARY: Will the PRIME MINISTER be
pleased to state:

(a) whether three foreign firms have
offered Indiy the technology for the
manufacture of electronic chips,

(b) whether Government have studi-
ed the terms and conditions offered
by these firmg and arrived at any deci-
sion; and

(e¢) if so, the names of these firms
and the details in this regard?

THE PRIME MINISTER (SHRIMATI
INDIRA GANDHI): (a) to (c). Semi-
conductor Complex Ltd., (SCL) had
received oflers from 8 foreign firms for
transfer of technology for the manufac-
ture of Large Scale Integrated Semi-
conductor Circuits (LSIS). After care-
ful consideration of all these offers,
from technological and commercial
points of view, SCL has flunalised a
technical collaboration agreement with
M/s American Microsystems Incorpor-
ated, U S.A. That agreement is present-
1y being processed by Government be-
fore taking it on record.

Wages to rural labour

*811. SHRI ATAL BIHARI VAJ-
PAYEE: Will the Minister of LABOUR
be pleased to state:

(a) whether it is a fact that accord-
ing to the Rural Labour Enquiry Com-





